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IN THE CENTRAL ADMINISTRATIVE TRIBUNALsHYDERABAD BENCH
AT HYDEZRABAD,
OA.No,1542/95,

Date of orders15~12-95,

Betweens~
K.Santosh Kumar ces Applicant,
aAnd

1. The Senior Superintendent of Post Offices,
Nizamabad Division,Nizamabad,

2. The Sub-Divisional Inspector of Post Offices,
Kamareddy, Nizamabad Dist,

3. Sri M,Narayan Reddy 8/0 Chinnoor,
Nagireddypeta(M) ,Nizamabad Dist,

er s Respondents,
Counsel for the aApplicants Mr,K,Venkateshwarlu
Counsel for the RespondentssMr.N,R,Devaraj,Sc,CGSC,
CORAM;s

HON'BLE MR.JUSTICE V.NEELADRI RAQ,VICE CHAIRMAN
HON'BLE SHRI A.B.GORTHI,MEMBER ADMINISTRATIVE.,
Hon'ble Tribunal made the following orders=

It is submitted for the agpplicant that this 0,A,
is withdrawn with liberty to file R,A,in 0A,1395/93,

Subject to the sbove, the 0.A.1s dismissed as
withdrawn. Shri N,R.,Devaraj appeared for Respondents,

191 e,
Dy.Registrar(Judl)

‘Copy _tos-

’ .
1, The Senior Superintendent of Post Offices,
v ‘Nizamabad Division,Nizamabad,

' 2. The Sub-Divisional Inspector of Post Offices,

Kamareddy, Nizamabad Dist,

{3s Sri M.Narayan Reddy,R/o0 Chinnoor,Nagireddipeta(M),
- Nizamabad Dist,

4. One copy to Mr.K.Vénkateshwarlu,Adgocate,CAT.Hyd.
15. One copy to Mr.N.R.Devaraj,Sr,CGSC, CAT.Hyd,

6. One spare copy,
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IN THE CENTRAL ADMINISTRATIVE Thil. - -
HYDERABAL BEWCH AT H7ihRAD.LD

. e .
THE HOW BLE MR, JU&TICD Ve NERLLDUIR S
- . VICE CIr AIL;M

I\IQJ\Q/R.JT'\./C-A-NO.

, Tin
0.A .o, 1S ud C[J/ :
T.AasNo, . - (W.P.No. 3
Admitfed and, Interim directions
Issued ‘ : o
Allowed
Disposed\ of with directions.

4 ' oo
Dismissed., o /

Dismissed as withdrawn.
Dismissed ¥Xor default.

- Ordered/Re jkcted.

No order as dp costs.






